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Quarte No. 46, Gangapur City, working as' J70 WMiwai,

Kedarlll Bairwa son of Shri Chiranjilal resident of Railway
Telephfne Exchange Niwai District Tonk.
«..-Applicant.

VERSUS

1. The Union of Tndia through Secretary, Ministry of

Communication, Department of Telecommunications, Sanchar
Bhawan|, Mew Delhi.

2. The Chief General Manager, Telecom, Rajasthan Telecoﬁ
Circle, Sardar Patel Marg, C-Scheme, Jaipur. ”

. « . .Regspondents, .

Mr. Rajeev Bhatia, Proxy counsel for

Mr. Neeraj Bhatia, Counsel for the applicant.
CORAM

Hon'bie Mr. H.0. Gupta, Member (Administrative)

Hon'ble Mr. M.L. Chauhan, Member (Judicial)

ORDFR (ORAL)

This Review Application has heen filed for reviewing
the oIder of the Tribunal dated 17.5.2002 passed in OA Wo.
479/2000. ' '

2. We have heard the learned counsel for the applicant. -
The MA No. 2N9/2N02 for condonation of delgy. was considered.
Based| on the submissions made therein a delay of about three

weeks| 1s condoned.

3. We do not find any error apparent on the face of the
recor in our Jjudgement. The arguments advanced hy the;L//

learned counsel for +the applicant were duly atready.

in this Review Application. Tt is accordingly

dismilssed.
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